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W Declaration of Assets and Liabilities
/%V " Yaar...}/: 2’/6

LTI R ]

/\, :,Snmd&&?{(u?ﬂaw’“, son/daughter/wife of jO&ETLC}WChP e L’Mwé‘r‘ .
J&dgg\gw’}.' years, belonging to %Shﬂ'\’\f S'-’"‘V““V? Saklia.
service and presently working as C‘&%icé’—}“(d—*-t’_%ﬂiﬂﬂi”
give herein below the details of the assets (immovable, movable, bank balance, erc.) of
myself, my spouse and dependants*:

A.  Details of movable assets
{Assets in joint name indlcating the extent of joint cwaership will also have to be

given}
5. | Gescription | Seif | Spouss Dependant-1 | Dapendant-2 | Depandant-3
Mo, z i Nimﬂ[ﬂ) Name _H_.mﬂ Etc. Name G
B 6P |Remw , [SWeety [ehivandh .
[/, @ Ku-ma.vs' L Caw ays ¥4

(il) | Depasits in
Banks, Financial
Institutions And A _
Non-Banking e
| Financial N ! L/

! | Comgpanies

—

{ill} | Bonds,
Debentures and
i Snhares in =

g companies

; {lv} | Other financlal | |
3230 | |institutions, |

12 | 2126 NSS, Postal | — — T Lol
Savings, LIC

- Policies, etc |

(v} | Motor Vehicles
{detalls of

make, ett.] / /-

{vh) Jewellery (alve TorEd
details of / | S

welght and
value) /

“(vli) | Other assets, | | :
such as values ! R e
intergcis : : - —

el /.——-—""
/_,_,/

L

Note: Value of Bonds / shares / Debentures as per the latest market vaiue in Stock
Exchange iIn respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantiaily dependent on the income of the

employee.
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Ne. |

(i)

Sr. | " Description

“Agricultural Land

! - Extent (Tetal

-Current market value

t

[Note: Properties in joint ownership indicating the extent of joint cwnership will
aiso have to be Indicated |

self | Spouss

. Name(S) Mame !

Dependant-1 | Dependant-2

Dependant-3 |

Hame Etc. Name

- Location(s)
- Survey number(s)

measurement)

(i)

Non-Agricultural Land

- Lacation(s}

- Survey number{s}

- Extent (Total
measurement)
-Current market value

e

(ili)

. Location(s)

- Extent (Total
| measurement)

Buildings {Cammercial
and residential)

- Survey fdoor
number(s)

- Current market
yalua

()

 etc.
- Lacation(s)

| measurement}

Houses / Apartments, |

- Survey /daor
number{s}
- Extent (Total

- Current market
value

(v)

;i interest In property)

Others (such as

—_—

(2}

1 glve herein below the details of my babilties / overdues to public financial
institutions and government dues:-
[Note : Piease glve separate details for each item)

l_ Sr.
Ne.

[ Description

Hame & address of Bank /
Financlal Institutions{s} /
Department (&)

Amount outstanding as |
on [l 0of Doty

10

(i} Loans from Banks

{if} Loans fram financial

ST

q.n/rTm

institutions

(lil) Government Dues:
{a) dues to departments
dealing withi government
accommedation

L

(b) dues to departments
| dealing with supply of
. water

/ s

{c) dues 1o departments
dealing with supply of
electricity

| i

|

B

i
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[ ] (d) dues to departments e LT
deallng with telephones
(2} dues to departments
dealing with government Lt S
! transport (Inciuding
| aircraft and helicopters) T -
| {f) Other dues, If any e e,
(b) (1) Income Tax including 3 i
surcharge [Also indicate ;
the assessment year upto i
which Income Tax Return ol N /A’ E
filed. Glve also Permanent 1&? PK \5 HB [:&
Account Number {(PAN)] e B IS SR
(i) Wealth Tax [Also
Indicate the assessment ot s it
year upto which Weaith
¢ Tax return filed.] i el i = |
{ill) Sales Tax [Only in |
case of proprietary T M
business] 15 4
(iv) Property Tax £ ey it )
C.  Psrsonal Detajl
GPF/CPF/PRAN No.  :- L“D 58345 F04a '“ﬂ
Gender :- ;i ﬁ I (M/F}
Date of Birth . ‘
.9 O 7 Hoe-t 1T | g (DD/MM/YYYY)
Class/Graup o
- {A/B/C)
Cadre -
L WMo AN DAY Aa)
(Full Name e.g. B. £.5.-Bihar Admanistratwe Service,
B.5,5.- Blhar Secretarlat Service el ) m
Home Districy

- [SAHARCA .

I hereby declare that the above detanls are true to the best of my
knowledge and bealief.

Dates. .,

Note:

t2-]22.12.0 24

Signature cheh@{ eﬂ—‘g) o

Name of Employee: —g’o(NnbErEPkU M AQ, %
Designatian:. ©, 'S_'(S . g\ GersEel FJV“‘"{ eancf—
Department: Bf( Lok Y, ¢ ﬂk/l/e"""“_("—bl“\ 4) 6&7?'\}{ 4

Pleasa sign each page of the declaration. Asset declaration form
must be in A4 size white paper wlth computer typed (single side)

in prescribed format.
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